FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

CIRCAR JUTE MILLS PRIVATE LIMITED OPERATING IN JUTE

INDUSTRY AT KODURUPADU, KRISHNA DISTRICT, AP

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of Ir

(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

dia

RELEVANT PARTICULARS

1 |Name of the corporate debtor along with | Circar Jute Mills Private Limited
PAN & CIN No. PAN: AACCC2525P
CIN: U17232AP1983PTC003966
2 |Address of the registered office N.H-5, Bapulapadu Mandal, Kodurugadu
Village, Krishna Dt., AP. PIN: 521110
3 |URL of website Not available
4 |Details of place where majority of fixed | N.H-5, Bapulapadu Mandal, Kodurugadu
assets are located Village, Krishna Dt., AP. PIN: 521110
6 |Installed capacity of main products/ services | No machinery available
Entire machinery sold out
6 |Quantity and value of main products/ Activity stopped long back
services sold in last financial year
7 |Number of employees/ workmen Company does not have any employee o its
roll as per records available with RP
8 |Further details including last available financial| Can be sought by sending request to
statements (with schedules) of two years, lists | Resolution Professional:
of creditors are available at URL: circar.cirp@gmail.com
9 |Eligibility for resolution applicants under section| Can be sought by sending request to
25(2)(h) of the Code is available at URL: | Resolution Professional:circar.cirp@gmail.pom
10 |Last date for receipt of expression of interest | 28-06-2024
11 |Date of issue of provisional list of 08-07-2024
prospective resolution applicants
12 |Last date for submission of objections to | 13-07-2024
provisional list
13|Date of issue of final list of prospective | 23-07-2024
resolution applicants
14 [Date of issue of information memorandum, | 28-07-2024
evaluation matrix and request for resolution
plans to prospective resolution applicants
15 |Last date for submission of resolution plans| 27-08-2024
16 [Process email id to submit Expression of Interest | Email: circar.cirp@gmail.com
ing

Note : There are appeals pendmg befor’e Hon'ble NCLAT Chennai, against this ongi

Date: 13-06-2024
Place: Hyderabad

4 b Baatl.
v’ e ~

g no —"r\ 103 ‘
i 50174 i
| 0 70 - ’[
Y

he BiHe me of such appeals.

Watter of Circar Jute Mills (P

===23

4 Kurapati Singarayya Chowdary
Resolution Profess:{nal

Ltd

HPA-003/IP-N00149/2017-2018/11728

Dl i— o LN

dR o




Eﬁx}%&)é &Ei{‘jainm

1 "J & ulN H\J "'"'c ‘é- uju"’ R E;f {);J}&
PAN AACCC2525P

3 | CIN: U7?232AP1983PTCDG3%6

MH5 Q:;J:, Koo

3

2 ]

7

Lo 8 o on oY Phremial o
GO S 13
by

Ea )

ey A &
S —
F Rac il ooty SN

d

s

; KOS % HUT -G, NCLAT 33
13062024

4

Tin
o
&

% L
53

L4
-
i Gy o

-
0
i

P

ot

ANDHR O TRA N A - \\WToYHA-S-
13/06/2024 | Andhra Pradesh | Page : 5
Source : hitp:f{epaper.prabhanews.com/



